s

CENTRAL ADMINISTRATIVE TRIBUNAL

JATPUR BENCH, JAIPUR

ORDER SHEET

ORDERS OF THE TRIBUNAL

11.1.2007

OA 431/2006

None present for the applicant.

Let the matter be listed on 20.2.2Q07.
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Mo, shiv Shankar, Proxy counsel for
Mr. P.V. Calia, Counse! for applicant.

Thers ie no Toree in this case filed by the applicant. Heace the
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same i3 dismiszed at the admission stage itseif.
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